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CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE
SrruaTroN v Bawaras Hivow Uwnivea-
8ITY

ot gfcve wrge (rAT) o
weaw 7R, & wfamadny & wger
& frefafan fasa # S fir e
w9\ gegfr w1 sav faemar
g W S # § e ag ww At ¥
T T ¥ —

“amizq fag fawafaarey, S fF
UF U wE §, 7 AT M
feafr w1 mamre fam & wvw s
AATATS QO AT 9 e g T g 1"

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): According to the information
received from the Banaras Hindu
University........

Qe smAly wear - feed o oy
difw )

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): What is all
this?

DR. PRATAP CHANDRA CHUN-
DER:....... a representation was
made by some students of the Facul-
ty of Science on February 17, 1978
demanding inder alia a weightage of
10 per cent in marks obtained by the
bonafide students of the Banaras
Hindu University appearing in the
Pre-Medical Test, to be held in 1978
for entry to M.B.B.B. Course of the
University Institute of Medical Sclen-
ces. Subsequently, there was also a
demand for reservation of seats for
the students of the University in the
MB.BS. Course, Az the matter was
receiving consideration of the Faculty
of Medical Sciences and the Academic
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Council of the University, the stu-
dents were informed of the position
by the Rector of the Universily perso-
nally and they were assured that the
matter  will be considered expedi-
tiously.

Instead of waiting for a decision of
the University authorities, the stu-
dents started agitation. Around 8.30
p.m. on February 21, about 60-70
students came to the Rector’s resi-
dence and shouted slogans. On being
told that the representation was under
consideration and they could meet
the Rector in his office the next day,
the students climbed over the gates
and entered the residence of the Rec-
tor. In spite of persuasion by senior
officers and teachers of the Unuver-
sity, the students refused to leave.
The Rector had, therefore, no option
but to request the District Authori-
ties to take necessary sleps to restore
peace in and around his residence.
After trying to persuade the students
for some time in vain, the Police
Authorities removed 12 students to
the Police Station in the early hours
of February 22, 1978. Ten students
were, however, releaseq within an
hour of their being taken to Police
Station.

At about 7.00 a.m., a group of stu-
dents numbering about 80-T0 came to
the Rector’s residence shouting slo-
gans, forced the gates open and en-
tered the premises. The group over-
powered the two Shanti Sainiks and
started breaking flower pots, banging
furniture, cutting water & telephone
connections. They broke open and
entered the drawing room in large
numbers., They demanded (i) public
apology by the Rector for the arrests
made by the Police, (ii) immediste
action on their demand doncerning
the Pre-Medical Test, and (iii) release
of two students who were still in
the Police Station and had been re-
fused release on bail. The students
forced the Rector to sit in a rickshaw
and took him to the Police Station,
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After about half-an-hour, it was pos-
gible for the Rector to get the two
students released

On the morning of February 23,
1978, the students of the Faculty of
Science tried to disrupt the classes in
the Faculty of Science and made an
effort to enter the Central Office of
the University around 1000 am As
the gates of the Central Office were
closed, they started breaking flower
pots, tube lights, window panes and
thereafter they marched to the
Rector's residence and tried to force
their entry once agam but were pre-
vented from doing so by the police
which was by now available in the
Campus

On March 8 1978, the Unver-
sty 1ssued a notification informing
the students that no correct acade-
mic decision can be taken either
under pressure or m an atmosphere
of tension and that indisciphne, pro-
vocative behaviour and violence had
no place 1n an educational institution
nor can be tolerated by the Univer-
sity admumstration The Rector fur-
ther warned the students who indul-
ged 1 disruptive activities that they
were lhable to stern disiciphnary
action Soon after the 1ssue of the
notification, a handful of students
started frantic efforts to press for an
immediate decision on the 1ssue of
reservation of seats for the students
of the University in the Pre-Medical
Test They came to the residence of
the Rector, rased abusive slogans
and then proceeded to the Faculty of
Medical Sciences, disrupting some of
the classes going on there Around
mid-day, they gathered in front of
the Faculty of Arts' Auditorium They
set fire to a truck of the University
PWD and went over to the Health
Centre where they broke window
panes and set fire to the medicine
disposal counter They mlso set fire to
a number of wooden cases lying out-
side the Centre The Police arrived
on the scene along with the Fire Bri-
gade and brought the situation under
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control In order to ensure the secu-
rity of the buildings and residences
as well as of the residents in
the Campus, the Rector decided upon
certain precautionery measures, such

as production of Identity
Card by students entering
the campus, prohibition of

meetings or piocessions, etc In the
event of any student disobeying the
orders, the District authorities were
requested to take suitable action for
enforcing law and order in the
Campus

The agitation continued and there
was persistent demand by the Stu-
dents Union for the resignation of
Dr T R Ananthareman, Rector of
the Umversity

On March 4, 1978, Dr T R Anan-
tharaman submitted his resignation
from the post of Rector to the Presi-
dent who 1s th¢ Vistor of the Umi-
versity In the letter of resignation,
he spectfically referred to the voci-
ferous insstence of the students for
his resignation 1n the presence of
some Professors, officers of the Um-
versity, District authorities and Police

The Academic Council of the Uni-
versity held an emergent meeting at
400 pm on the same day and passed
the following resolution —

“The Academic Council consider-
ed the grave situation arising out
of deteriorating law and order in
the Campus &s a 1esult of a serles
of acts of gheraos, agitations, ar-
son (ncluding burming of the Uni-
versity Health Centre building and
a Univermty truck), violence and
vandalism, on the part of a hand-
ful of agitators on one 1ssue Or the
other and even unfortunately
compelling the Rector to resign
under duress

“It unequvo.ally condemns such
acts which have left no alternative
with the administration but to seek
assistance of the District Adminis-
tration to maintain law and order
in the Campus
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“It learns with regret that in course
of discharge of their duties, the police
personne] are reported to have entered
some hostels without permission and
even beaten up innocent students
which may be enquired into by an
appropriate committee.

“It feels aggrieved that the Univer-
sity administration hag felt handicap-
ped because of a long uncertuinty
prevailing ever since Dr. M L. Dhar
left. It appeals to the Visitor to re-
gquest the Vice-Chancellor-designate
to Join immediately

“The Academic Council affirms the
principle that no resignation under
duress be ever accepted and, therefore,
while expressing their solidarity, ap-
peals to the Rector to withdraw his
resignation and the Visitor and the
Executive Council not to consider the
resignation of the Rector wunder
duress

“It also appeals to the President and
other office-bearers of the Students’
Union not to aggravate the sjituation
further It further requests the Presi-
dent of the Union and all other stu-
dents on hunger-strike to break the
same immediately and to restore
peace in the campus

“It appeals to all the students of
cur University to co-operate with the
academic community to bring about
normaley in the campus”

The Academic Council further deci-
ded that, in the interest of restoration
of normalcy and the desire by majority
of students not to close the Univer-
sity, teaching work in the University
be suspended only on March 6, 1978
T7th being a holiday.

SHRI SAUGATA ROY. Such a long

statement may be placed on the Table
of the House.

DR. PRATAP CHANDRA CHUN-
DER: Between March 8-10, 1978,
the agitation gained momentum. The
students of the Institute of Technolo-
&y also boycotted their clesses end
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started relay hunger strikes. Some
students of other faculties were also
seen with black armbands. A meet-
ing was held on March 9 by the Rash-
triva Chhatra Sangathap at which a
decision was taken not to allow the
Rector to enter the Campus, if his re-
signation was not accepted by the
Executive Council. Some students and
junior doctorg of the Medical College
also started hunger strike on March
10.

Meanwhile, a meeting of the Exe-
cutive Council of the TUniversity
was held at New Delhi on March 8,
1078 The Executive Council, nter
aha, resolved not to accept the resig-
nation of the Rector which was sub-
mitted under duress in extraordinary
circumstances. The Executive Coun-
cil also decided to request the Chief
Justice of Allahabad High Court 1o
suggest the name of a sitting judge or
a retired High Court judg: to hold an
enquiry into the recent happenmings cn
the Campus. It also appealed to the
Teachers’  Association and the
Students’ Union, to help in the res-
toration of peaceful academic life 1
the Campus.

On 11th March, 1978, the Rector of
the University returned to Varanasi
after attending the meeting of the
Executive Council at Delhi, He was
prevented by a group of students
from entering the Campus. As the

persuasion by a number of
senior teachers farled, the
Rector was forced to turn

back and sty in a hotel in the city.
A delegation of teachers met the Rec-
tor in his hotel and apprised him of
the situation in the Campus. The Rec-
tor, after careful consideration of the
situation, decided that the Unmversity
be closed sine die A meeting of the
Academic Council was also held at
4-00 pm. on that day. The Council
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noted the chain of events and endors-
ed the steps taken by the Rector, At
6-00 pm., the Rector issued an office
order cios g the University sine die
and advising the students to vacate
their hostels and leave the Campus
within the next 48 hours. The offices
of the University were especially kept
open on March 12, 1978 to facilitate
the departure of students to their
homes The district authorities were
simultaneously requested to take over
charge of the law and order situation
in the Campus.

The district authorities entered the
Uruversity Campus at rudnight of
March 11, 1972 and Police wete deg-
loyed at vulnerable points, Students
also started leaving the hostel. No
confrontation of the students with the
police has been reported thereafter.

As the Vice-Chancellor (designate),
namely, Dr. B K Anand in a letter
dated 10th March 1978, addressed to
me, has regretted his inability to oin
the University on health grounds,
steps are being taken to appoint a
new  Vice-Chancellor in accordance
with the Provisions of the Uruversity
Act

Government are of the view that
decigions in academic matters should
be taken by the appropriate bodies of
the Unuversities after full considera-

tion on merit and not under threat
of agitation or pressure from any
quarter whatsoever It 13 also the
duty of the student community to
abide by such decisions and not to
indulge in  agitational methods to
achieve their demands Grievances, if
any. should be got resolved by mu-
tual consultation and discussion On
behalf of the Government and the
Univerrity, I appeal to all sections of
this Houge to assist the University
and the District authorities to restore
normaley in the Campus and help
‘l;:ten the re-opening of the Univer-
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Ay B woere o faar | afer qg
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12.58 hrs.
BUSINESS OF THE HOUSE

MR SPEAKER The hon Minister
for Parhamentary Affairs has some
other work and so he wants to take
up Item No 7 Let tre House rermit
him to take up item No 7

SEVERAL HON MEMERS Yes,
yes,

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA) With
your permission, Sir, I nmse to
announce tha' Government Business
in this House during the week com-

mencing 20th March, 1878, will
consist of

1 Consideration of any item of
Government Business carried over
from todays Order Paper

2 Discussion and voting on —

(1) Demandg for Excess Grants
(General) for 1975-78

(n) Supplementary Demands
for Gran's (Genersl) for 1977-78

3 General discussion on the
Mizoram Budget for 1978-78

4 Dhscussion end voting on —

(1) Demands for Grants on
Account (Mizoram) for 1978-79

(i1) Supplementary Demands
for Grants (Mizoram) for 1977-
78

5 Consideration and passing o:f.:_
(1) The High Denomination

Bank Notes (Demonstisation)
Bull, 1978, U



